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Scarcity of drinking water in Ahmedabad 
City 

1400. SHRI SOMCHAND SOLANKI: 
\Villlhe Ministcr of HEALTH AND FAMIL'l: 
PLA~NIKG be pleased to stale: 

(a) whether Government are awarc that the 
population of Ahmedabad city has reached to 
17 lacs and the problem of scarcity of drinking 
water is bccoming critical day by day; 

(b) whether thc Government of Gujarat 
havc requcstcd the Central Government to 
soh'" the prublem of drinking water for Ahme-
dabad city; and 

(c) if so, the decision taken by Government 
Ihereon ? 

THE ME\!STER OF STATE IN THE 
MI:-.iISTRY OF HEALTH A:"iU FAMILY 
l'LANKING (SHRI n. P. CHATTOPADH-
YAY A): (a) and (b) Government has not 
received any SdlCI11C from Gujarat State for 
augIn(,ll1ing IIH' water supply of the AhlTIcda-
bad <ily. It may be mentioned Ihat ccnlral 
assislance t<lr water supply schemes lO the Slatcs 
is being gl\'Cll in Ihc shap" of bl('ck loans and 
hlock granl'. Thc responsibility for allocating 
1\'1Iu1:-; and ilnpklnentatiull of ~Lhcln('s rrSlS wlth 
the Slaic Govcl'llll1cnl·;. 

Extension of 'LaI Dora' in villages of Delhi 
Union Territory 

HOI. SliP 1 D:\L1P SI"(.II: \\'ill the 
!\lini,.lcr of WORKS I\:-';D HO{ SI\(; be plen-
~('{l lo sial" : 

{,it) thr.' Hflion Covcnuncill ::In'' haking rOt 

cxtens;on of ' La I Dora'in villages of Union 
Territory of Delhi; 

(b) the number of Delhi villages having 
'Shamlat Deh' wherG thc 'Lal Dora' can easily 
be extcndcd ; 

(c) the number of such \'illages where th('re 
is no 'Shamlat Deh' whcre the cxtcnsion of 
'Lal Dora' will not be possiblc ; and 

(d) whcthr-r therc is any proposal uncler 
consideration of Government Ihat in such villa-
ges where the 'Shamlat Deh' is not available 
Government will acquire the land adjacent to 
the village existing population and allot the 
same lo the inhabitants on 'No-profit' No loss' 
basis? 

THE MINISTER OF STATE IN THE 
M1NISTRY OF \VORKS AND HOUSING 
(SHRI 1. K. GUJRAL): (a) Work is already 
in hand. 

'b) and ee) There is no 'Shamlal Deh' 
in Delhi now. Gaon Sabha land is, however, 
a\'ailablc in 51 villages. 

(dl Land is proposed to be madc availablc 
"ilher through the process or consolidat;on of 
land holdings Ot by acquisition. 

Plots for landless people of Delhi 

1402. SHRI DALIP SI!\GH: Will the 
Ministcr of \\'ORKS AND HOUSING be plea-
sed to state: 

(a) what steps Gowrnmcnt arc considering 
j{,r providing plols In the landless peuple of the 
Jklhi villages; and 

(b) the last largl'l date up to which Ihc 
work of exlension of 'Lal Dora' is likcly to be 
completed ? 

THE I\'lINISTER OF ST,\TE IN THE 
MINISTRY OF \\'ORK<; A\1) HOUSE\G 
I,SHRI I. K. GUJR\l.l: (a) This is propo-
sed 10 be don(', 10 the extent possible. ('iiller 
by (,xlcn~ioll 01"1 .al Dora' or d urinl{ the proCl'>S 
ot: c.onsolidat;on of land holding..:; or acqui .... itinn 
0\ lalld fill' l'x["mling Ih" \'illag(' aballi. 

',I ::\~) t<lrgt'l dalc for COIllpictioti of the 
\\'ol'k of c:-.:tt'n:.;ioll of the 'Lal l)ol'a' h;l:-) been 
prc,,'\'i bed. 




